W

S CENTRAL ADMINISTRATIVE TRIBUNAL

PRINCIPAL BENCH
NEW OELHI,

0. A, No, 2127/52

New Delhi, this the 22nd day of Seot., 1994
Hon'*ble Mr Justice S, ¥, DBhacn, Actg, Chairman
Hon'hle Mr B, M,Rhounrdiyal, Nember?A)
Shri Udaiveer Singh 2, 0m Parakash 3, Jaipal
4,Mahesh - 5.Ram Bhajan 6., ajesh Pal

All Substitute Loco Cleaner under Loceforeman
Northern Railuway, Lakshar,

eee. RApplicants,
(through B, 5,Mainee, Advocate),

ver sus

Union of India: Through

1. The General Mzanager,
Northern Railuway,

Baroda House,
Neuw Delhi,

2, The Divisional Railway Manager,
Northern Railway,
Mor adabad,

3., The Assistant Mechanical Engineer,
Northern Railuay, .
Noradabad. 6e oo s RBSDOndBntS.

( through Mr K,K,Fatel, Advocate),

OR DER ( OR AL)

JUSTICE S, K, DHAD N, ACTING CHAIRMAN

For orders, see order of date passed
in 0, A. No, 2678 of 1991(Munish Kumar Sharma and

others vs, Union of India and others),

Ped
i
( B, N, Dholndiyal ) ( S.K,Phaon )
Member (A) Acting Chairman,

22nd Sept, ,1994
(sos)




